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Deployment of B.S.F. Personnel

1038. SHRI V. RAJESHWAR RAO :
the Minister of HOME AFFAIRS
be pleased to state :

Will

(a) what is the total strength of  -the"
Border Security Force and the total amount
of expenditure annually incurred on.B.S.F.
during each of the last three years;..

(b) what is the number of Border Seo-
curity Force personnel put on duties not-
meant for B.S.F. during the same period
and the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF STATE
IN THE MINISTRY OF HOME AFFAIRS
(SHRI M. M. JACOB) : (a) A statement is
enclose. (See below).

(b) B.S.F. personnel are performing duties
which they are required to perform under the
BSF Act and Rules.

STATEMENT

Total Strength and annual expenditwe incurred on B.S.F. tor the last 3 years

Si. No. Year
L 198950
2, 1990-91
3. 1991-92

Laying of Mines Across Bangladesh Border

1039. PROF. SAURIN BHATTA-
CHARYA : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether there is any proposal to lay
mines on the border of India and Bangladesh
in areas of West Bengal, Assam and Mizoram;

(b) whether such a proposal fraught with
grave consequences has been thought of under
the pressure of motivated propaganda
regarding infiltration;
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(Rs. in thousands)

Strength Actual expenditure
L4971 3078186
1,72,696 651,05,86
1,72,894

719,24,29

(c) whether the news of such intention
may not foul up our relation with neighbours
and may not show us poor light to the
international community; and

(d) whether laying of mines particularly in
peace time exposing a simple introducer to
death will be in consonance with humanitarian
approach we botist of is not with provisions of
International law?

THE MINISTER OF TATE
STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND THE
MINISTER OF



